OA/350/207/2014 Date of Order: 13.12.2017

Coram: Hon’ble (Ms.) Jaya Dasgupta, Administrative Member

For the Applicant : None
For the Respondents : Mr.S.K Das, Counsel

O R D E R(Oral)

Per: Ms. Jaya Dasgupta, AM:

On 01.12.2017, the following order was given:

“Ld. counsel for the applicant is not present.

Ld. counsel Mr. S.K Das,ap dents and submits that the
applicant is not appearti In fact, the last time the

applicant appeared i

the applicant h s‘%st i
der Segtidg, 15
case under Se |ﬁ (

ntgife tHif fagé efore dismissing the
s -

OpiTgt for 8epdaring as the matter

is listed for final@earing®ne e "'i"t'g‘ﬂ}' oa‘in | hearing’. List this
matteron 13.1! ‘k\

2. It is found that d. TS detior . R Chowdhury is not
present today also.

3. Hence the case is iS%e f Section 15(1) of the CAT
(Procedure) Rules, 1987.

3. Ld. counsel for the respondents Mr.S.K Das, is present.

( Jaya Das Gupta)

Administrative Member

SS



